
ORISSA HIGH COURT

FILING REPORT AS ON :12/04/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBA/0000002/2021 OLIFANTT RESOURCES LIMITED S.D.DAS  / /

VS VS ()

GRANDS MINING //

2 BLAPL/0002984/2021 MEHABUB KHAN @ MITHU KARTIK CHANDRA TRIPATHY KHANDAGIRI P.S. /167 /2021

VS VS ()

STATE OF ODISHA //

3 BLAPL/0002985/2021 PINKU @ SUVENDU SAMANTRAY @ SUBHENDUSANTOSH KUMAR SAMANTARAY JANKIA P.S. /32 /2021

VS VS ()

STATE OF ODISHA //

4 BLAPL/0002986/2021 MALLIPANNA CHANDRA RAO @ M.CHANDRA RAOPRASANNA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

5 BLAPL/0002987/2021 RAJ KUMAR LIMA @ KUMAR LIMA DR. SIMANCHALLA RANJIT PADMAPUR /20 /2021

VS VS ()

STATE OF ODISHA //

6 BLAPL/0002988/2021 ARUN KUMAR PRADHAN @ MANTU PRAHDANSUVASHISH PATTANAIK DASPALLA /179 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0002989/2021 BISWANATH BEHERA TANMAY MISHRA JANKIA P.S. /65 /2021

VS VS ()

STATE OF ODISHA //

8 BLAPL/0002990/2021 HAPUN @ SUMARENDRA PATRA B.N.MAHAPATRA JAJPUR ROAD /448 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0002991/2021 NIRMAL PRAVAT NAYAK SARADA PRASAD DASH DHARMASALA /74 /2021

VS VS ()

STATE OF ODISHA //

10 BLAPL/0002992/2021 JAGANNATH RAUT MANORANJAN PADHY BADAGADA /267 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0002993/2021 SANTOSH SWAIN PABITRA KUMAR NAYAK JHARIGAM /28 /2021

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0002994/2021 BHABA @ BHABAGRAHI BEHERA SANTOSH KUMAR MAHANTY GANGAPUR (BHANJANAGAR) /115 /2007

VS VS ()

STATE OF ODISHA //

13 BLAPL/0002995/2021 ASHISH @ HIMANSHU MANDAL DEBASISH SAMAL MARINE PS AT DHAMARA /32 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0002996/2021 SOUMENDRA MANDAL BHABANI SHANKAR DASPARIDA MARINE PS AT JAMBO /106 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0002997/2021 NIRANJAN DALAI @ NARI BHABANI SHANKAR DASPARIDA SORO /184 /2012

VS VS ()

STATE OF ODISHA //

16 BLAPL/0002998/2021 NABIN KUMBHAR RAJIB LOCHAN PATTNAIK MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0002999/2021 PRADIP KUMAR SWAIN PRAKASH KUMAR BEURA BANKI /283 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003000/2021 UDAYA NAIK PARTHA SARATHI NAYAK CHHENDIPADA /512 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003001/2021 SUDARSHAN @ TITU NAIK SIDHARTHA SANKAR RAY (2) DHARAKOT PS /183 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0003002/2021 LACHHAMAN HARIJAN UMAKANTA BARIK BISWANATHPUR /44 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0003003/2021 MAMA @ MANJU DAS AMULYA RATNA PANDA SAHADEV KHUNTA /108 /2021

VS VS ()

STATE OF ODISHA //

22 BLAPL/0003004/2021 CHATURA NAIK@TARU ADITI HOTA TALCHER TOWN /137 /2021

VS VS ()

STATE OF ODISHA //

23 BLAPL/0003005/2021 NANDARAM GOND @ NANDURAM GOND UMAKANTA BARIK RAIGHAR /79 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0003006/2021 LUDU GHADEI MAHES DAS KOTOAGARH /23 /2011

VS VS ()

STATE OF ODISHA //

25 BLAPL/0003007/2021 HUIKA TAMEYA SUCHIT KUMAR NAYAK NARAYANPATNA /59 /2018

VS VS ()

STATE OF ODISHA //

26 BLAPL/0003008/2021 PADMALOCHAN BIBHAR SACHIDANANDA PADHEE barpalli /12 /2021

VS VS ()

STATE OF ODISHA //

27 BLAPL/0003009/2021 SAMUEL MADKAMI RAJIB LOCHAN PATTNAIK KALIMELA /86 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0003010/2021 KANHA GOUDA @ KANNHA GOUDA UMAKANTA BARIK BADAGADA /61 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0003011/2021 PRAKASH KUMAR PUHAN BIKASH CHANDRA PARIJA BINJHARPUR /395 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0003012/2021 DILLIP KUMAR BISWAL JAGANNATH KAMILA BASTA /110 /2021

VS VS ()

STATE OF ODISHA //

31 BLAPL/0003013/2021 DAUASAGAR BHUE KRUSHNA CHANDRA DASH MURIBAHAL /183 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0003014/2021 SUNIL SETHI RAMDAS ACHARY HINJILI (ASKA) /363 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0003015/2021 M.NIKUNJA BIHARI PATRA JYOTIRMAYA SAHOO BAIDYANATHPUR /47 /2021

VS VS ()

STATE OF ODISHA //

34 BLAPL/0003016/2021 BIRADHAR PARUA @ BIRADHARA PARUA @ KENALUJYOTIRMAYA SAHOO BARGARH SADAR /248 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0003017/2021 DEEPAK CHANDAN SAHU PANCHANAN PANIGRAHI HINDOL /9 /2021

VS VS ()

STATE OF ODISHA //

36 BLAPL/0003018/2021 PURNA CHANDRA SAHU AMITAV TRIPATHY KHAPRAKHOL /23 /2021

VS VS ()

STATE OF ODISHA //

37 BLAPL/0003019/2021 BIKASH BEHERA SUNIL KUMAR PANDA ANGUL TOWN /112 /2015

VS VS ()

STATE OF ODISHA //

38 BLAPL/0003020/2021 SAGAR SAMAL ASHOK JENA CHOUDWAR /405 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0003021/2021 LILABATI @ ANITA SABAR @ MODI SUSIL KUMAR PATTNAIK KEONJHAR TOWN /117 /2021

VS VS ()

STATE OF ODISHA //

40 BLAPL/0003022/2021 DEBENDRA PARIDA ASHOK JENA CHOUDWAR /461 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0003023/2021 DILLIP KUMAR SAHU AMIT KUMAR NATH BANTALA /43 /2021

VS VS ()

STATE OF ODISHA //

42 BLAPL/0003024/2021 PRAKASH MAHANANDA ANIRUDHA DAS BALLIGUDA /206 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0003025/2021 SUREN BEHERA SANGRAM KESHARI ROUT PANDAPADA /28 /2021

VS VS ()

STATE OF ODISHA //

44 BLAPL/0003026/2021 KANHA @ PRIYA RANJAN SAHOO SMRUTI RANJAN MOHAPATRA SEA BEACH /63 /2021

VS VS ()

STATE OF ODISHA //

45 BLAPL/0003027/2021 DUAN NAIK BIJAYA KUMAR RAGADA BHEDEN /80 /2017

VS VS ()

STATE OF ODISHA //

Page 4/52



ORISSA HIGH COURT

FILING REPORT AS ON :12/04/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

46 BLAPL/0003028/2021 TAPAN DALAI @ THARA PRAMOD KUMAR JENA BALIAPAL /26 /2016

VS VS ()

STATE OF ODISHA //

47 BLAPL/0003029/2021 SARAT BEHERA ADITI HOTA HINDOL /19 /2021

VS VS ()

STATE OF ODISHA //

48 BLAPL/0003030/2021 MANA @ MANAS RANASINGH JAGRUTI BARIK BEGUNIA P.S. /43 /2021

VS VS ()

STATE OF ODISHA //

49 BLAPL/0003031/2021 TUNA NAIK ADITI HOTA PARJANG /131 /2019

VS VS ()

STATE OF ODISHA //

50 BLAPL/0003032/2021 RAM PRAVESH MAHATA RABI NARAYAN BEHERA SEMILLIGUDA /89 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0003033/2021 DEBASISH SOREN @ DEBASIS SOREN PARTHA SARATHI DAS JHUMPURA /40 /2021

VS VS ()

STATE OF ODISHA //

52 BLAPL/0003034/2021 BISHRABA KANHAR BISWAJIT RANJAN TRIPATHY GOCHHAPADA /14 /2021

VS VS ()

STATE OF ODISHA //

53 BLAPL/0003035/2021 GUPTESWAR PATTNAIK CHANDAN SAMANTARAY PARLAKHEMUNDI /282 /2020

VS VS ()

STATE OF ODISHA //

54 BLAPL/0003036/2021 JAYIRA @ JAYURU NAIK SUBRATA PANDA NAYAKOT /16 /2019

VS VS ()

STATE OF ODISHA //

55 BLAPL/0003037/2021 KALIA PARIHAL SUBRATA PANDA KANJIPANI /21 /2020

VS VS ()

STATE OF ODISHA //

56 BLAPL/0003038/2021 RAJIV KUMAR PATRA ANIRUDHA DAS KHANDAGIRI P.S. /285 /2020

VS VS ()

STATE OF ODISHA //

57 BLAPL/0003039/2021 SARJU @ SAROJ MALLIK ASHOK KUMAR SAHOO Tantiapal Marine /63 /2020
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VS VS ()

STATE OF ODISHA //

58 CMAPL/0000093/2021 M/S.HINDALCO INDUSTRIES LIMITED ADV  / /

VS VS ()

UNION OF INDIA //

59 CMAPL/0000094/2021 MANOJ TIRKY ADV.  / /

VS VS ()

LALIT KUNJUR //

60 CMP/0000226/2021 SUBHENDRA @ SUBHENDU KUMAR MEHER TRILOCHAN NANDA  / /

VS VS ()

SUDHIR KUMAR MEHER //

61 CMP/0000227/2021 SUBHENDRA @ SUBHENDU KUMAR MEHER TRILOCHAN NANDA  / /

VS VS ()

SUDHIR KUMAR MEHER //

62 CMP/0000228/2021 SUBHENDRA @ SUBHENDU KUMAR MEHER TRILOCHAN NANDA  / /

VS VS ()

SUDHIR KUMAR MEHER //

63 CMP/0000229/2021 ASHOK PADHAN RAJESH KUMAR MAHAPATRA  / /

VS VS A.D.J.,PADAMPUR(Bargarh *)

TAHASILDAR, TAHASIL OFFICE,BIJEPUR,BARGARH Fao/0000001/2020

64 CMP/0000230/2021 M/S.REAL VALUE DEVELOPERS AND BUILDERS PVT. LTD.,SURYAKANTA DASH  / /

VS VS 2ND A.D.J.,PURI(Puri)

M/S SHREYA INFRASTRUCTURE Fao/0000001/2021

65 CMP/0000231/2021 SUSHIL KUMAR MOTWANI SMITA RANJAN PATNAIK  / /

VS VS ()

SUBHASISH PATTNAIK //

66 CMP/0000232/2021 RAMKRUSHNA MAHAKUD NIRANJAN PANDA  / /

VS VS ()

NITYANANDA MAHAKUD //

67 CMP/0000233/2021 DHRUBENDRA KUMAR DAS SIDHARTHA MISHRA  / /

VS VS ()

DEBENDRA DAS //

68 CMP/0000234/2021 SRIHARI MOHANTA JAYAKRISHNA MOHAPATRA  / /

VS VS ()
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STATE OF ODISHA //

69 CMP/0000235/2021 SARAT KUMAR BEHERA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

NIMAI CHAND BEHERA //

70 CMP/0000236/2021 BINAPANI PATTNAIK BHABANI SANKAR TRIPATHY 1  / /

VS VS CIVIL JUDGE (SD),ATHGARH(Cuttack)

M/S. ARATI STEEL AND POWER LIMITED EC/0000016/2014

71 CMP/0000237/2021 KRUSHNA CHANDRA MOHARANA DURGA PRASAD PATTANAIK  / /

VS VS ()

MAHANI ROUT //

72 CONTC/0002427/2021 SARUAN KISAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

73 CONTC/0002428/2021 TRILOCHAN KISHAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

74 CONTC/0002429/2021 ALEKH ORAM ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

75 CONTC/0002430/2021 BUDHU KISHAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

76 CONTC/0002431/2021 PARAMESWAR AMAT ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

77 CONTC/0002432/2021 DURJAN KISAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

78 CONTC/0002433/2021 MEGHABAL KHADIA @ MEGHA KHADIA ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

79 CONTC/0002434/2021 RAMSHRU ORAM ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //
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80 CONTC/0002435/2021 GULBADAN KHADIA @ KISHAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

81 CONTC/0002436/2021 TULARAM MAKAR ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

82 CONTC/0002437/2021 DUKHU KISHAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

83 CONTC/0002438/2021 DUBRAJ KISAN ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //

84 CONTC/0002439/2021 ASWINI BHAISAL ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

85 CONTC/0002440/2021 TRILOCHAN KISHAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

86 CONTC/0002441/2021 BHARAT KISAN ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //

87 CONTC/0002442/2021 NARAYAN MAKAR ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

88 CONTC/0002443/2021 SASIDHAR BHAISAL ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //

89 CONTC/0002444/2021 MUKTA MAJHI ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

90 CONTC/0002445/2021 KUMAR KISHAN ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //

91 CONTC/0002446/2021 MOHAN PRASAD SAHU ADV.  / /
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VS VS ()

AMULYA PRADHAN //

92 CONTC/0002447/2021 RAGHUNATH PANDA ADV.  / /

VS VS ()

SATYABRATA SAHOO //

93 CONTC/0002448/2021 GOBINDA CHANDRA SAHOO ADV.  / /

VS VS ()

NARESH NARAYAN NAYAK //

94 CONTC/0002449/2021 NIRANJAN MAHAPATRA ADV.  / /

VS VS ()

VIJAY AMRITA KULANGE //

95 CONTC/0002450/2021 KUNTILATA NAIK ADV.  / /

VS VS ()

SUBRATA SENAPATI //

96 CONTC/0002451/2021 SUKANTI MAJHI ADV.  / /

VS VS ()

HARI SHANKAR UPADHYAY //

97 CONTC/0002452/2021 RAMAMANI MISHRA ADV.  / /

VS VS ()

RANJANA CHOPRA,IAS //

98 CONTC/0002453/2021 ABHIMANYU PANDA ADV.  / /

VS VS ()

ARCHANA PATNAIK,IAS //

99 CONTC/0002454/2021 URMILA PARIDA ADV.  / /

VS VS ()

ARCHANA PATNAIK,IAS //

100 CONTC/0002455/2021 AVIMANYU BEHERA ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

101 CONTC/0002456/2021 KAILASH CHANDRA NAYAK ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

102 CONTC/0002457/2021 ASWINI KUMAR BEHERA ADV.  / /

VS VS ()
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SATYABRATA SAHU,IAS //

103 CONTC/0002458/2021 SUBRAT PRADHAN ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

104 CONTC/0002459/2021 SURENDRA KUMAR SAHU ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

105 CONTC/0002460/2021 JOGINATH BALIARSINGH ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

106 CONTC/0002461/2021 ANIRUDHA BARIK ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

107 CONTC/0002462/2021 MATIA PRADHAN ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

108 CONTC/0002463/2021 LAXMI KANTA BEHERA ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

109 CONTC/0002464/2021 SURESH KUMAR SAHOO ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

110 CONTC/0002465/2021 KANDHA SWAIN ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

111 CONTC/0002466/2021 GATIKRISHNA BISWAL ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

112 CONTC/0002467/2021 SUPRABHA MOHANTY ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

113 CONTC/0002468/2021 SATYANARAYAN MOHAPATRA ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //
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114 CONTC/0002469/2021 SASHIKANTA MOHANTY ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

115 CONTC/0002470/2021 MAMATA HOTA ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

116 CONTC/0002471/2021 JAYANTA BISWAL ADV.  / /

VS VS ()

SASWAT MISHRA,IAS //

117 CONTC/0002472/2021 PRAVAT KUMAR PADHI ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

118 CONTC/0002473/2021 KELU CHARAN MANSINGH ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

119 CONTC/0002474/2021 SIDHESWARA SAHOO ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

120 CONTC/0002475/2021 MANAGING COMMITTEE BIRAGOBINDAPUR HIGH SCHOOLB.N PARIDA  / /

VS VS ()

SATYABRATA SAHU,IAS //

121 CONTC/0002476/2021 MRUNAL KUMAR MOHANTY ADV.  / /

VS VS ()

SANJAYA KUMAR SINGH //

122 CONTC/0002477/2021 DUKHI KISAN ADV.  / /

VS VS ()

NIKHIL PAVAN KALYAN //

123 CONTC/0002478/2021 MANJULA NAYAK @ MANJULATA NAYAK JUGAL KISHORE PANDA  / /

VS VS ()

SANJIV CHOPRA,IAS //

124 CONTC/0002479/2021 RABINARAYAN SETHI ADV.  / /

VS VS ()

D.K.SINGH,IAS //

125 CONTC/0002480/2021 SOUBHAGYA KUMAR NAIK AMIT KUMAR SAA  / /
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VS VS ()

NIKHIL PAVAN KALYAN, IAS //

126 CONTC/0002481/2021 BISWARANJAN MOHAPATRA ADV  / /

VS VS ()

G.MATHIVATHANAN //

127 CONTC/0002482/2021 BHAGABAN SAHOO Braja Mohan Sarangi  / /

VS VS ()

SAMIR KUMAR PADHIARI //

128 CONTC/0002483/2021 PRADIP KUMAR PATTNAIK ADV  / /

VS VS ()

SASHIKANTA MISHRA,OSJS //

129 CONTC/0002484/2021 S.SACHIDANANDA ACHARY ADV  / /

VS VS ()

SECRETARY,TECHNICAL EDUCATION //

130 CONTC/0002485/2021 GOPABANDHU MOHAPATRA ADV  / /

VS VS ()

STATE OF ODISHA //

131 CONTC/0002486/2021 ANIRUDHA ROUT ADV  / /

VS VS ()

ASWINI KUMAR MISHRA //

132 CONTC/0002487/2021 PADMALAYA SAHOO ADV  / /

VS VS ()

SASWAT MISHRA,IAS //

133 CONTC/0002488/2021 DR.NAMITA MOHANTY PRASANTA KUMAR JENA  / /

VS VS ()

ASHWINI KUMAR MISHRA //

134 CONTC/0002489/2021 TAPODHAN SAHOO ADV  / /

VS VS ()

ASHOK KUMAR DASH //

135 CONTC/0002490/2021 MAYA TIWARI ADV  / /

VS VS ()

PABITRA BEHERA,OAS //

136 CONTC/0002491/2021 DURYODHAN JENA ADV  / /

VS VS ()
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JYOTIRMAYA RATH //

137 CONTC/0002492/2021 NRUSINGH CHARAN PARIDA ADV  / /

VS VS ()

JYOTIRMAYA RATH //

138 CONTC/0002493/2021 MANMATHA NAYAK ADV  / /

VS VS ()

JYOTIRMAYA RATH //

139 CONTC/0002494/2021 JAGATRAM SABAR ADV  / /

VS VS ()

DR. PRATAP KUMAR BEHERA //

140 CONTC/0002495/2021 JITENDRA KUMAR BHOI AVIJIT PATNAIK  / /

VS VS ()

MADHUSUDAN PADHI //

141 CONTC/0002496/2021 SADHU CHARAN PRADHAN ADV  / /

VS VS ()

SATYA BRATA SAHI,IAS //

142 CONTC/0002497/2021 SAHADEV NAYAK ADV  / /

VS VS ()

ABHAYA IPS //

143 CONTC/0002498/2021 JOGINDRA PATJOSHI ADV  / /

VS VS ()

SARAT KUMAR SETHI //

144 CONTC/0002499/2021 DEBENDRA KUMAR PANDA ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //

145 CONTC/0002500/2021 BRAJAMOHAN NISHANK G.K.NANDA  / /

VS VS ()

SATYABRATA SAHU,IAS //

146 CRLA/0000192/2021 MANOJ KUMAR SENAPATI MANAS CHAND KENDRAPARA SADAR /24 /2021

VS VS ()

STATE OF ODISHA //

147 CRLA/0000193/2021 PEMA @ BISWA RANJAN JENA TRA PRASAD MOHAPATRA KHURDA SADAR /104 /2020

VS VS ()

STATE OF ODISHA //
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148 CRLA/0000194/2021 ADAITYA PRASAD DAS @ ADAIT @ MITU DASPRAFULLA KU BISWAL PATTAMUNDAI /51 /2004

VS VS ()

STATE OF ODISHA //

149 CRLA/0000195/2021 BHIKARI CHARAN PRAHARAJ DEVASHIS PANDA  / /0

VS VS SPECIAL JUDGE SPL. COURT,BHUBANESWAR(Khordha *)

STATE OF ODISHA Cc/0000017/2011

150 CRLLP/0000015/2021 RABINDRA KUMAR NAYAK BRAJABANDHU BISWAL  / /0

VS VS ADDL.DIST.JUDGE,ANANDPUR(Kendujhar)

STATE OF ODISHA CRA/0000004/2019

151 CRLMA/0000099/2021 PRAMOD KUMAR BINDHANI SOURA CHANDRA MOHAPATRA PARADEEP /91 /2020

VS VS ()

STATE OF ODISHA //

152 CRLMC/0000778/2021 BALARAM JENA BIPLABA P.B. BAHALI ANGUL TOWN /89 /2010

VS VS S.D.J.M. CIVIL JUDGE (JD),ANGUL(Anugul *)

STATE OF ODISHA CT/0000316/2010

153 CRLMC/0000779/2021 DEBENDRANATH JENAMANI SOUBHAGYA KUMAR DASH DHARMASALA /160 /2003

VS VS ()

STATE OF ODISHA //

154 CRLMC/0000780/2021 JIBA BIKASH PARISAD TIRTH KUMAR SAHU KHANDAPARA /168 /2020

VS VS ()

STATE OF ODISHA //

155 CRLMC/0000781/2021 PRAFULLA PATRA @ PRAFULLA KUMAR PATRAPRAMOD KUMAR JENA BALIAPAL /199 /2012

VS VS ()

STATE OF ORISSA //

156 CRLMC/0000782/2021 ROCKY PAL @ ROCKI PAL MANORANJAN PADHY KUNDRA /70 /2019

VS VS ()

STATE OF ORISSA //

157 CRLMC/0000783/2021 DURLLABHA @ DURLABU @ DON @ BHUTULU SAHUJUGALA KISHORE PANDA KANTAMAL /111 /2014

VS VS ()

STATE OF ODISHA //

158 CRLMC/0000784/2021 SONALI PANDA MAHES DAS JHARSUGUDA /605 /2015

VS VS ()

STATE OF ODISHA //

159 CRLMC/0000785/2021 AKSHAYA KUMAR DALAI ARIJEET MISHRA PATTAMUNDAI /304 /2020
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VS VS ()

STATE OF ORISSA //

160 CRLMC/0000786/2021 SIMANCHAL BEHERA AMLAN SHAKTI PAUL INFOCITY PS /14 /2021

VS VS ()

STATE OF ORISSA //

161 CRLMC/0000787/2021 SHILA SAY JASHOBANTA DASH KEONJHAR TOWN /156 /2017

VS VS ()

STATE OF ODISHA //

162 CRLMC/0000788/2021 ASUTOSH MEKAP RAMDAS ACHARY KHANDAGIRI P.S. /218 /2017

VS VS ()

STATE OF ODISHA //

163 CRLMC/0000789/2021 SRIKANTA BEHERA ANUPAM DASH  / /0

VS VS ()

SUB-COLLECTOR-CUM-SUB-DIVISIONAL MAGISTRATE, ANGUL //

164 CRLMC/0000790/2021 PRAMOD HATI BASANTA KUMAR DAS BHUBAN /58 /2019

VS VS ()

STATE OF ODISHA //

165 CRLMC/0000791/2021 BIJU @ BIJAY PATRA SUSIL KUMAR PATTNAIK BARBIL /7 /2014

VS VS ()

STATE OF ODISHA //

166 CRLMC/0000792/2021 MAHENDRA BEHERA SURYAKANTA DASMOHAPATRA TELKOI /23 /2004

VS VS ()

STATE OF ODISHA //

167 CRLMC/0000793/2021 MAHENDRA BEHERA SURYAKANTA DASMOHAPATRA TELKOI /54 /2004

VS VS ()

STATE OF ODISHA //

168 CRLMC/0000794/2021 KULESWAR SINGH BIDESH RANJAN BEHERA LEPHRIPADA /35 /2018

VS VS ()

STATE OF ODISHA //

169 CRLMC/0000795/2021 HIMANSHU SHA JYOTIKANT MAHAPATRA NANDIPADA /97 /2020

VS VS ()

STATE OF ODISHA //

170 CRLMC/0000796/2021 SUDHIR KUMAR JENA PRAVASH CHANDRA JENA COLLIERY /60 /2015

VS VS ()
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ORISSA HIGH COURT

FILING REPORT AS ON :12/04/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

171 CRLMP/0000668/2021 PRAMOD KUMAR JENA PRAGNAYANANDA PATTNAIK  / /0

VS VS ()

DEPARTMENT OF HOME //

172 CRLMP/0000669/2021 DEBASIS BEHERA MANAS  CHAND  / /0

VS VS ()

STATE OF ODISHA //

173 CRLMP/0000670/2021 RANJIT BEHERA MANAS RANJAN SAMANTARAY  / /0

VS VS ()

STATE OF ODISHA //

174 CRLMP/0000671/2021 SUDIPTA PATRA JAYAKRISHNA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

175 CRLMP/0000672/2021 SANJAY BENNY JAYAKRISHNA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

176 CRLMP/0000673/2021 ALEKH DAS PRAMOD KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

177 CRLMP/0000674/2021 DURGA CHARAN MAHARANA DEVASHIS PANDA  / /0

VS VS ()

STATE OF ODISHA //

178 CRLMP/0000675/2021 BABULI MALLIK BHABANI SANKAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

179 CRLMP/0000676/2021 SUBHENDRA @ SUBHENDU KUMAR MEHER TRILOCHAN NANDA  / /0

VS VS ()

STATE OF ODISHA //

180 CRLMP/0000677/2021 BIPIN BIHARI MOHANTY BRAJA MOHAN SARANGI  / /0

VS VS ()

DY COMMISSIONER OF POLICE, CANTONMENT,CUTTACK //

181 CRLMP/0000678/2021 RAKESH RANJAN PATTNAIK BRAJA MOHAN SARANGI  / /0

VS VS ()

DY COMMISSIONER OF POLICE ,CANTONMENT,CUTTACK //
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182 CRLREV/0000158/2021 SAMIR @ SAMIR KUMAR NAIK SATYABHUSAN DAS KEONJHAR TOWN /5 /2016

VS VS ()

STATE OF ODISHA //

183 CRLREV/0000159/2021 CHITRASEN TARINI ASHOK DAS SERANGO /23 /2020

VS VS ()

STATE OF ODISHA //

184 CRLREV/0000160/2021 DIPAK SAW @ DEEPAK KUMAR GUPTA @ SAWDHIRENDRA KU. MOHAPATRA BRAHMANITARANG /86 /2020

VS VS ()

STATE OF ODISHA //

185 CRLREV/0000161/2021 RAVI KUMAR SHANTIPRAKASH MOHANTY RAYAGADA TOWN /382 /2020

VS VS ()

STATE OF ODISHA //

186 CRLREV/0000162/2021 RAVI KUMAR SHANTI PRAKASH MOHANTY RAYAGADA TOWN /383 /2020

VS VS ()

STATE OF ODISHA //

187 CRLREV/0000163/2021 RAVI KUMAR SHANTI PRAKASH MOHANTY RAYAGADA TOWN /381 /2020

VS VS ()

STATE OF ODISHA //

188 CRLREV/0000164/2021 DURGA MADHAB SAHU BIKRAM CHANDRA GHADEI KUCHINDA /38 /2002

VS VS ()

STATE OF ODISHA //

189 CRLREV/0000165/2021 RAVI KUMAR SHANTI PRAKASH MOHANTY CHANDILI /288 /2020

VS VS ()

STATE OF ODISHA //

190 MACA/0000153/2021 ARTTA SAHU PRADEEP KUMAR MISHRA  / /

VS VS ()

BIRANCHI NARAYAN BARIK //

191 MACA/0000154/2021 MANAGER LEGAL, M/S SHRIRAM GENERAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

PRIYANKA SWAIN //

192 MACA/0000155/2021 THE SR. DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTD.SUBRAT SATPATHY  / /

VS VS ()

RASHMI RANJAN MOHANTY //

193 MACA/0000156/2021 ORIENTAL INSURANCE CO. LTD. SOMNATH ROY  / /
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VS VS ()

BEBY BHOI //

194 MACA/0000157/2021 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.SOMNATH ROY  / /

VS VS ()

SITA SOREN //

195 MACA/0000158/2021 SANTOSH KUMAR SAHOO DURGA CHARAN DEY  / /

VS VS ()

KANCHANBALA SAHOO //

196 MACA/0000159/2021 PAYAL NAYAK SIDDHARTH GOUTAMDAS  / /

VS VS ()

DEEPAK SAHU //

197 MATA/0000023/2021 SAGARIKA BALA KALPANA NAYAK  / /

VS VS ()

SARADA PRASANNA MALLA //

198 MATA/0000024/2021 SUJEET ROUTRAY @ SUJEET KUMAR ROUTRAYS.MOHANTY  / /

VS VS ()

MEENAKHI RAY //

199 MATA/0000025/2021 KALINDAR SAHU ANIRUDHA DAS  / /

VS VS ()

SUSAMA SAHU //

200 RPFAM/0000035/2021 HRUSHIKESH SAHOO PRAKASH K. MISHRA  / /

VS VS ()

JAYANTI SAHOO //

201 RSA/0000038/2021 BANCHHA BEHERA @ BANCHHANIDHI BEHERABIJAYA KUMAR NAYAK-3  / /

VS VS ()

AINTHA MAHARANA //

202 RVWPET/0000082/2021 GITA MISHRA DWARIKA PRASAD MOHANTY  / /

VS VS ()

PREMANANDA MISHRA //

203 RVWPET/0000083/2021 M/S. KONARK OXYGEN PVT.LTD. SAMIR KUMAR MISHRA  / /

VS VS ()

ORISSA STATE FINANCIAL CORPORATION //

204 SAO/0000001/2021 ROHIT KUMAR EKKA RABI NARAYAN BEHERA  / /

VS VS ()
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FILING REPORT AS ON :12/04/2021
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AMBIKA KISHAN //

205 STREV/0000018/2021 STATE OF ODISHA STANDING COUNSEL (COMMERCIAL TAXES)  / /

VS VS ()

M/S. VIPUL LTD. //

206 STREV/0000019/2021 M/S.NTPC LIMITED ARUP KUMAR PANDA  / /

VS VS ()

DEPUTY COMMISSIONER OF COMMERCIAL TAX,(LTU) //

207 TRP(C)/0000142/2021 PUSPARANI SAHOO SHISHIR KUMAR SWAIN  / /

VS VS ()

SUSHIL KUMAR SAHOO //

208 TRP(C)/0000143/2021 SONY BAGH BIJAYA KUMAR RAGADA  / /

VS VS ()

SARAT KUMAR MANHIRA //

209 TRP(C)/0000144/2021 BAPA SHILPA BIJAYA KUMAR RAGADA  / /

VS VS ()

LAXMI NARAYAN PATEL //

210 WA/0000330/2021 BIRAT CHANDRA DAGARA BANSHIDHAR BAUG  / /

VS VS ()

ODISHA MANGANESE AND MINERALS LTD. //

211 WA/0000331/2021 BINAYA KUMAR PADHI SISIR KUMAR PUROHIT  / /

VS VS ()

CHIEF GENERAL MANAGER AND APPELLATE AUTHORITY, SBI //

212 WA/0000332/2021 STATE OF ODISHA ADDL. GOVT. ADV.  / /

VS VS ()

PRAHALLAD RANASINGH //

213 WA/0000333/2021 SASHIKANTA MOHARANA BISWABIHARI MOHANTY  / /

VS VS ()

AMIYA KUMAR DAS //

214 WA/0000334/2021 COLLECTOR,KHURDA ADDL.GOVT. ADV.  / /

VS VS ()

SURESH KUMAR MOHAPATRA //

215 WA/0000335/2021 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

DEBASHISH DAS //
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216 WP(C)/0013781/2021 FAKIR MOHAN MISHRA TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0013782/2021 JAYANTA KUMAR DAS RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0013783/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

PRAHALLAD RANSINGH //

219 WP(C)/0013784/2021 NIRANJAN BEHERA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ORISSA //

220 WP(C)/0013785/2021 ABINSH CHHOTRAY BANAMALI SAHOO  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0013786/2021 ANITA GUPTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0013787/2021 MAHESWAR MAHANTA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ORISSA //

223 WP(C)/0013788/2021 CHITTARANJAN LENKA SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0013789/2021 JAGANNATH MAHANTA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ORISSA //

225 WP(C)/0013790/2021 MANORANJAN BEHERA B.K.SAHOO  / /

VS VS ()

STATE OF ORISSA //

226 WP(C)/0013791/2021 DR. SYED SHAHRUQ AHMED SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0013792/2021 HARIHARA PARIDA RAKESH KUMAR DAS  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0013793/2021 AJIT MANGARAJ BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., JAJPUR //

229 WP(C)/0013794/2021 ASUTOSH SAHOO BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., BBSR //

230 WP(C)/0013795/2021 HRUSHIKESH GHIVELA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0013796/2021 ASUTOSH SAHOO BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O., BBSR //

232 WP(C)/0013797/2021 SUBHRANSU SEKHAR DASH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

C.H.S.E., ODISHA //

233 WP(C)/0013798/2021 MD JAFFAR BRAJA MOHAN SARANGI  / /

VS VS ()

REGIONAL MANAGER, RBI //

234 WP(C)/0013799/2021 MAGUNI CHARAN SWAIN BIDYADHAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0013800/2021 KSHAUNISH CHANDRA BEHERA ASHOK KUMAR SAHOO  / /

VS VS ()

ANNAPURNA BEHERA //

236 WP(C)/0013801/2021 KHETRABASI RAUTRAY JAYANTA KUMAR KHANDAYATRAY  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0013802/2021 NAYAGARH KALAPARISHAD B.K.SAHOO  / /

VS VS ()

COLLECTOR, NAYAGARH //

238 WP(C)/0013803/2021 GOBARDHAN SETHY PRAFULLA CHANDRA DAS  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0013804/2021 SASADHAR SAHOO P.K.MOHANTY  / /

VS VS ()

SECY. ORISSA STATE HOUSING BOARD //

240 WP(C)/0013805/2021 EE(ELECTRICAL), RAJGANGPUR PRASANTA KUMAR TRIPATHY  / /

VS VS ()

APPELLATE AUTHORITY, ROURKELA //

241 WP(C)/0013806/2021 PRACHAND JAISWAL ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0013807/2021 PRIYAS RANJAN CHHOTARAY KRUSHNA CHANDRA RATHA  / /

VS VS ()

THE GOVT.OF ODISHA //

243 WP(C)/0013808/2021 BAILOCHAN PANIGRAHI GANESH PRASAD SAMAL  / /

VS VS ()

SECY. LABOUR DEPT. //

244 WP(C)/0013809/2021 KRUSHNA CHANDRA PATRA@ KRISHNA CHANDRA PATRASANTOSH KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0013810/2021 BISWARANJAN SAHOO KRUSHNA CHANDRA RATHA  / /

VS VS ()

THE GOVT.OF ODISHA //

246 WP(C)/0013811/2021 MANORANJAN PRADHAN KRUSHNA CHANDRA RATHA  / /

VS VS ()

THE GOVT.OF INDIA //

247 WP(C)/0013812/2021 MIRZA DILDAR BEG DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0013813/2021 AJAYA KUMAR MALLICK KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT.OF ODISHA //

249 WP(C)/0013814/2021 ANCHALIKA HIGHER SECONDARY SCHOOL, PRAGYAN VIHARBHABANI SANKAR TRIPATHY 1  / /

VS VS ()

CHSE, ODISHA //
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250 WP(C)/0013815/2021 KAILASH CHANDRA SETHY KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT.OF ODISHA //

251 WP(C)/0013816/2021 BALARAM HANTAL KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT.OF ODISHA //

252 WP(C)/0013817/2021 RAJESH KUMAR SWAIN PRABODHA CHANDRA NAYAK  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0013818/2021 SUBASH CHANDRA ROUT KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT.OF ODISHA //

254 WP(C)/0013819/2021 BADA AKHADA MATHA NIROD KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0013820/2021 MOHAN PATRA KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT OF ODISHA //

256 WP(C)/0013821/2021 PUSPANJALI JENA KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT.OF ODISHA //

257 WP(C)/0013822/2021 RAMA CHANDRA DEHURY KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT OF ODISHA //

258 WP(C)/0013823/2021 SANJUKTA SAHOO RAJENDRA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0013824/2021 CHANCHAL AGARWAL CHANDANA DAS  / /

VS VS ()

RESERVE BANK OF INDIA //

260 WP(C)/0013825/2021 GOBINDA MAHALIK@ GOBINDA CHANDRA MAHALIKHIMANSHU SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0013826/2021 CHANDRAMA SAMAL SOUBHAGYA KUMAR DASH  / /
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VS VS ()

VIJAYALAXMI GARIKI //

262 WP(C)/0013827/2021 BHAGIRATHI MOHARANA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0013828/2021 LOKANATH SAHOO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

264 WP(C)/0013829/2021 BANASRI SAHOO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

265 WP(C)/0013830/2021 RANJIT BEHERA KALPANA NAYAK  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0013831/2021 NILAKANTHA NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0013832/2021 PARAMESWAR SING RAJPUT MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

268 WP(C)/0013833/2021 MEENAKSHI PARIDA SUVASHISH PATTANAIK  / /

VS VS ()

SUJIT KUMAR SAHU //

269 WP(C)/0013834/2021 KSHITISH RANJAN ACHARYA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

270 WP(C)/0013835/2021 SASIBHUSAN SAHOO NEELAKANTHA PANDA  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0013836/2021 RATNAPRAVA SHARMA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

272 WP(C)/0013837/2021 BANAMALI DASH ASHOK KUMAR DAS  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0013838/2021 MANAS RANJAN RATH MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

274 WP(C)/0013839/2021 BISHNUPRIYA DAKUA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

275 WP(C)/0013840/2021 BASANT MANJARI PAHI GANESH PRASAD SAMAL  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0013841/2021 RATAN SAHU PRADIPTA KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0013842/2021 PRASANTI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

278 WP(C)/0013843/2021 MAHUNTA KUMAR JENA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

279 WP(C)/0013844/2021 M/S. RIYAZ ENTERPRISES PRASANNA KUMAR RATH  / /

VS VS ()

COMMNR., CT AND GST, ODISHA //

280 WP(C)/0013845/2021 LALITA KUMAR JALLY MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

281 WP(C)/0013846/2021 LAXMIPRIYA DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

282 WP(C)/0013847/2021 SMC, PRIMARY SCHOOL, NARAYANPUR PRASANTA KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0013848/2021 SATYA NARAYAN PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //
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284 WP(C)/0013849/2021 KALU CHARAN BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

285 WP(C)/0013850/2021 KISHOR KUMAR NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0013851/2021 NIRANJAN MOHAPATRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

287 WP(C)/0013852/2021 SMC, PRIMARY SCHOOL, RAMACHANDRAPURPRASANTA KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0013853/2021 KALAKAR BISWAL BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0013854/2021 SUJATA PANDA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

290 WP(C)/0013855/2021 PRASANNA KUMAR PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0013856/2021 SANJAY KUMAR MISHRA PRANAYA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0013857/2021 NALINI LOCHAN DALAI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0013858/2021 KARUNAKAR NATH DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0013859/2021 DR. NANDITA RAY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0013860/2021 SUBAS CHANDRA BADATYA DURGESH NARAYAN RATH  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0013861/2021 NAKUL DHANGADA MAJHI ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0013862/2021 AJAYA KUMAR BISWAL KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

298 WP(C)/0013863/2021 PRATAP KUMAR KHANDUAL KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

299 WP(C)/0013864/2021 UMAKANTA ROUT KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

300 WP(C)/0013865/2021 NURJAHAN BEGUM ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0013866/2021 SUBASH CHANDRA PANDA KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

302 WP(C)/0013867/2021 DEEPAK KUMAR MALLICK KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

303 WP(C)/0013868/2021 AMITAV PADHI KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

304 WP(C)/0013869/2021 ALBAN BAGH NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0013870/2021 GOBIND CHANDRA BEHERA KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

306 WP(C)/0013871/2021 SANTOSH PANDA KRUSHNA CHANDRA RATH  / /

VS VS ()
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THE GOVT. OF ODISHA //

307 WP(C)/0013872/2021 CHANDRAKANTA PATI BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0013873/2021 ANTARJYAMI MOHAPATRA BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0013874/2021 RAMACHANDRA PUJARI KRUSHNA CHANDRA RATH  / /

VS VS ()

THE GOVT. OF ODISHA //

310 WP(C)/0013875/2021 ASHOK KUMAR BEHERA BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0013876/2021 AJAY KUMAR SAHOO BHABANI SANKAR TRIPATHY 1  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0013877/2021 DHARMENDRA MEKAP BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0013878/2021 ADITYA SANKAR BISWAL BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0013879/2021 RAJ KUMARI DEI HEMANT KUMAR MUND  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0013880/2021 BISHNU MOHAN ROUT BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0013881/2021 BISWANATH BISOI D.N.MISRA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0013882/2021 SUDIPTA SAHU B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0013883/2021 SUNITA PATRA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0013884/2021 SABITRI MALLIK PRAVAT RANJAN SUTAR  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0013885/2021 ABINASH SAHOO SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., JAJPUR //

321 WP(C)/0013886/2021 BIJAYA KUMAR MAHANTA SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CHANDIKHOLE //

322 WP(C)/0013887/2021 MANAS KUMAR BISWAL SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., KEONJHAR //

323 WP(C)/0013888/2021 GANESWAR MISHRA SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CUTTACK //

324 WP(C)/0013889/2021 RANJAN KUMAR SWAIN SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CHANDIKHOLE //

325 WP(C)/0013890/2021 MANMATH KUMAR SAHOO SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BHUBANESWAR //

326 WP(C)/0013891/2021 PARVARJEET SINGH SALUJA ASHIS KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0013892/2021 SAROJ MOHAPATRA SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CHANDIKHOLE //

328 WP(C)/0013893/2021 SHIV RANJAN SAMANTARAY SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CUTTACK //

329 WP(C)/0013894/2021 KUMUDINI MAJHI ASHIS KUMAR MISHRA  / /
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VS VS ()

THE BDO, MURIBAHAL //

330 WP(C)/0013895/2021 ALEKHA CHANDRA MISHRA SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0013896/2021 ARATI NAYAK SANTOSH KUMAR MAHANTY  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0013897/2021 JATINDRA KUMAR NANDA SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0013898/2021 BINOD CHANDRA DAS A.B.SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0013899/2021 RAMESH CHANDRA SWAIN SABYASACHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0013900/2021 ASHOK KUMAR BAYARI RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0013901/2021 PRAMOD KUMAR NANDA BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0013902/2021 ABHAYA KUMAR PARIDA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0013903/2021 SURYAMANI NANDA BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0013904/2021 ALEKH KUMAR BARIK RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0013905/2021 SABITA NANDA BIRAJA PRASANNA DAS  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0013906/2021 PRAFULLA KUMAR KHATUA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0013907/2021 GOLAM HOSEN KHAN RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

343 WP(C)/0013908/2021 BRAJA KISHORE NANDA BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0013909/2021 GANGADHAR SETHI RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0013910/2021 DEBASISH MOHANTA ANANTA NARAYAN PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0013911/2021 DILLIP KUMAR CHAND B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0013912/2021 RABINDRA KUMAR MAHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0013913/2021 BINOD BIHARI MAHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0013914/2021 JYOTIKANTA DWIVEDY JAYDEEP PAL  / /

VS VS ()

REGIONAL TRANSPORT AUTHORITY //

350 WP(C)/0013915/2021 GANDHARBA SEN NAIK PRAVU PITYARTHI KU. PANDIT  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0013916/2021 PARAKHITA SAHOO NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0013917/2021 PANCHANAN DEBNATH SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0013918/2021 PRAVAKAR PANI SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0013919/2021 LOKANATH SAHU NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0013920/2021 MALATI MALLIK NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0013921/2021 MAA TARINI AND CO. SURESH KUMAR JENA  / /

VS VS ()

SENIOR DIVISIONAL COMMERCIAL MANAGER, CHAKRADHARPUR //

357 WP(C)/0013922/2021 DEBADUTTA PATTNAIK DWARIKA PRASAD MOHANTY  / /

VS VS ()

THE COMMNR. CMC //

358 WP(C)/0013923/2021 DR. PRATAP KUMAR NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0013924/2021 TANYA MISHRA ARIJEET MISHRA  / /

VS VS ()

SATYA SHANKAR PANDA //

360 WP(C)/0013925/2021 BISWAJIT SWAIN AJIT CHANDRA MOHAPATRA  / /

VS VS ()

SECY. CDA //

361 WP(C)/0013926/2021 PRASANTA KUMAR PANDA M.M.SWAIN  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0013927/2021 SEK SAYADAGED S.K.SAHOO  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0013928/2021 SANTOSH MOHARANA PIYUSH KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0013929/2021 BASUDEV KHARA SAMVIT MOHANTY  / /

VS VS ()

COLLECTOR, KORAPUT //

365 WP(C)/0013930/2021 DEBASIS SAHOO SOUMITRA BOSE  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0013931/2021 SAYAD ALAM ALLI SOUMITRA BOSE  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0013932/2021 PRAFULLA CHANDRA PATTAYAT SOUMITRA BOSE  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0013933/2021 REKHA BADHAI SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0013934/2021 RENU BALA PANDA TAPAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0013935/2021 ARNAPURNA BARIK SAROJ KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0013936/2021 BIPIN BIHARI LENKA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0013937/2021 KSHETRABASI NAYAK MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0013938/2021 SAROJ KUMAR PANDA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0013939/2021 ODISHA GRAMYA BANK, KABATABANDHA BRANCHAUROVINDA MOHANTY  / /

VS VS ()
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THE COMMNR. CUM SECY., S AND ME DEPT. //

375 WP(C)/0013940/2021 KARUNAKAR DASH RAJJEET ROY  / /

VS VS ()

RBI //

376 WP(C)/0013941/2021 ODISHA GRAMYA BANK, KABATABANDHA BRANCHAUROVINDA MOHANTY  / /

VS VS ()

THE COMMNR. CUM SECY., S AND ME DEPT. //

377 WP(C)/0013942/2021 ODISHA GRAMYA BANK, KABATABANDHA BRANCHAUROVINDA MOHANTY  / /

VS VS ()

THE COMMNR. CUM SECY., S AND ME DEPT. //

378 WP(C)/0013943/2021 ODISHA GRAMYA BANK, KABATABANDHA BRANCHAUROVINDA MOHANTY  / /

VS VS ()

THE COMMNR. CUM SECY., S AND ME DEPT. //

379 WP(C)/0013944/2021 REKHRAJ SINGH RAJPUT RAJIB LOCHAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0013945/2021 SOMANATH JANI NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0013946/2021 DEEPAK KUMAR PAHI SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0013947/2021 AJAYA KUMAR MOHANTY NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

383 WP(C)/0013948/2021 RAGHAB PRADHAN NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0013949/2021 BIPIN BIHARI NAYAK SUBHADUTTA ROUTRAY  / /

VS VS ()

REGISTRAR OF SAT, CUTTACK //

385 WP(C)/0013950/2021 BIPIN BIHARI NAYAK SUBHADUTTA ROUTRAY  / /

VS VS ()

REGISTRAR OF SAT, CUTTACK //
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386 WP(C)/0013951/2021 SWARNAJALI PATI ASHOKK DAS  / /

VS VS ()

BM, UNION BANK OF INDIA, INFOCITY BRANCH //

387 WP(C)/0013952/2021 BIPIN BIHARI NAYAK SUBHADUTTA ROUTRAY  / /

VS VS ()

REGISTRAR OF SAT, CUTTACK //

388 WP(C)/0013953/2021 SWARNA PRAVA MISHRA ASHOK KU. MOHANTY  / /

VS VS ()

COLLECTOR AND DM, CUTTACK //

389 WP(C)/0013954/2021 SANJEEV KUMAR THATOI SANTOSH KUMAR MAHANTY  / /

VS VS ()

OAT, BBSR //

390 WP(C)/0013955/2021 PRADIP KUMAR PANI SARAT KUMAR BEHERA  / /

VS VS ()

STATE //

391 WP(C)/0013956/2021 PRABHAT KUMAR PANDA SANTOSH KUMAR MAHANTY  / /

VS VS ()

OAT, BBSR //

392 WP(C)/0013957/2021 PRAVAT NALINI SWAIN@ BEURIA BHAGABAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

393 WP(C)/0013958/2021 BHAGAT SINGH ASHOK KU. SARANGI  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0013959/2021 BAMADEV PANIGRAHI SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

395 WP(C)/0013960/2021 RATNAKAR SAHU KRUSHNA CHANDRA DASH  / /

VS VS ()

STATE OF ODISHA //

396 WP(C)/0013961/2021 JOGESH RANJAN BEHERA KRUSHNA CHANDRA DASH  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0013962/2021 BIDYADHAR SAHU KRUSHNA CHANDRA DASH  / /
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VS VS ()

STATE OF ODISHA //

398 WP(C)/0013963/2021 NARENDRA SAHU JAGABANDHU SAHU  / /

VS VS ()

ELECTION AUTHORITY, HIRAKUD DAM CIRCLE //

399 WP(C)/0013964/2021 RASANANDA BASTI SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0013965/2021 BIDYULATA DIXIT SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

401 WP(C)/0013966/2021 BAISHALI PAL RADHARAMAN DAS NAYAK  / /

VS VS ()

STATE OF ODISHA //

402 WP(C)/0013967/2021 CHANDAN RATH TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

403 WP(C)/0013968/2021 SASMITA NAYAK PRASANTA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

404 WP(C)/0013969/2021 KAILAS CHANDRA DEHURI MITHUN DAS  / /

VS VS ()

COLLECTOR CUM DM, SUNDARGARH //

405 WP(C)/0013970/2021 BANSIDHAR BEHERA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

406 WP(C)/0013971/2021 PRAVANJAN KANHAR J.BHUYAN  / /

VS VS ()

STATE OF ODISHA //

407 WP(C)/0013972/2021 MAHENDRA KUMAR MAHANTA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

408 WP(C)/0013973/2021 BANSIDHAR PANDA JYOTIRMAY GUPTA  / /

VS VS ()
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STATE OF ODISHA //

409 WP(C)/0013974/2021 SANTOSH KUMAR SWAIN JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0013975/2021 MAA ANDHARI SHG RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //

411 WP(C)/0013976/2021 RABI NAYAK GYANENDRA CHANDRA SWAIN  / /

VS VS ()

STATE OF ODISHA //

412 WP(C)/0013977/2021 ACHYUT RANA@ ACHYUT KUMAR RANA ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

413 WP(C)/0013978/2021 ANANGA KUMAR SAHU ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

414 WP(C)/0013979/2021 SANTOSH KU. DAS@ SANTOSH DAS ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

415 WP(C)/0013980/2021 SANJAY KUMAR NAYAK@ SANJAY NAYAK ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

416 WP(C)/0013981/2021 PURASTAM MOHANTA ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

417 WP(C)/0013982/2021 BHIMA CHARAN MAJHI AMITAV TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

418 WP(C)/0013983/2021 BHARATI PADHY ANIRUDHA DAS  / /

VS VS ()

EE(ELECTRICAL), VIGILANCE AND ENFORCEMENT CELL //

419 WP(C)/0013984/2021 CHANDRAMANI SAMAL SIBA PRASAD SWAIN  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0013985/2021 KABIRAJ SAMANTARAY GOPAL KRUSHNA NANDA  / /

VS VS ()

STATE OF ODISHA //

421 WP(C)/0013986/2021 RAMACHANDRA OJHA SANJIB KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

422 WP(C)/0013987/2021 RINAMALI DEI SANJIB KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0013988/2021 AMRUTA PRASAD MOHARANA ARUN KUMAR MISHRA  / /

VS VS ()

COLLECTOR, RAYAGADA //

424 WP(C)/0013989/2021 MAHESH CHANDRA SAHU DWARIKA PRASAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0013990/2021 BANAMALI BEHERA LAKSMIDHAR KABI  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0013991/2021 PRASANTA KUMAR MISHRA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0013992/2021 PRAHALLAD DEHURI RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

428 WP(C)/0013993/2021 ANANTA KUMAR MALLICK RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

429 WP(C)/0013994/2021 SIDDHARTHA DEY RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

430 WP(C)/0013995/2021 LOKANATH SAHOO RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

431 WP(C)/0013996/2021 MOTILAL BAGARTY RABI NARAYAN PANDA  / /
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VS VS ()

STATE OF ODISHA //

432 WP(C)/0013997/2021 PRIYADARSHI ASHOK MOHAN JENA RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

433 WP(C)/0013998/2021 MANOJ KUMAR DAS RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

434 WP(C)/0013999/2021 TAPAS KUMAR NAYAK RABI NARAYAN PANDA  / /

VS VS ()

STATE OF ODISHA //

435 WP(C)/0014000/2021 PRAVASINI PATTANAIK DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

436 WPCRL/0000053/2021 BUDHADEB MAJHI ARUN KUMAR BUDHIA  / /0

VS VS ()

STATE OF ODISHA //

437 WPCRL/0000054/2021 SUMATI RANI PRADHAN JAJATI KESHARI KHUNTIA  / /0

VS VS ()

SUPERINTENDENT OF POLICE //

438 ABLAPL/0004821/2021 MITHUN TAREI @ BUDHA TAREI SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /107 /2019

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0004822/2021 GOPAL KRUSHNA PARHI HIMANSHU SEKHAR PANDA BALASORE TOWN /257 /2020

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0004823/2021 BIDYADHAR BHOLA AVIJIT PATNAIK FATEGARH /14 /2020

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0004824/2021 PAKU @ PAKANA JENA BISWANATH BEHERA PATTAMUNDAI /193 /2021

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0004825/2021 NISHIKANTA BARIK PRASANTA KUMAR MOHANTY (2) NILGIRI /107 /2021

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0004826/2021 PURNA CHANDRA NAYAK PRASANTA KUAMR MOHANTY (2) NILGIRI /107 /2021

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0004827/2021 SRIKAR NAIK PRASANNA KUMAR MISHRA PARJANG /302 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0004828/2021 TAPASWINI DALEI PRANAB RANJAN CHHATOI BANKI /38 /2019

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0004829/2021 NANDA KISHORE TANDI BIKRAM PRATAP DAS KHARIAR /118 /2021

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0004830/2021 MATAN PATRA B.N.MOHAPATRA JAJPUR ROAD /448 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0004831/2021 TAPAN ROUT @ BAPLU PRAMOD KUMAR JENA BALASORE SADAR /105 /2021

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0004832/2021 BEBUNU PATRA @ DEBENDRA PATRA B.N.MOHAPATRA JAJPUR ROAD /142 /2021

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0004833/2021 BIKASH CHANDRA MALLIK PRAMOD KUMAR JENA SINGLA /177 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0004834/2021 BIBEKANANDA PANDA KAUSTUVA MOHANTY KUMBHARAPARA /80 /2021

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0004835/2021 JHUNU BEHERA S.K.PRADHAN (3) NUAGAON /44 /2021

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0004836/2021 GURU CHARAN MOHANTY ASHOK KUMAR DAS GOLANTHARA (BERHAMPUR) /96 /2021

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0004837/2021 KESHAB PRADHAN SANTOSH KUMAR MAHANTY KABISURYANAGAR (KODALA) /118 /2021

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0004838/2021 PRAKASH SAHOO DEBASISH SAMAL DHAMNAGAR /53 /2016

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0004839/2021 DHANESWAR MALIK DIBYA JYOTI SAHOO NIKIRAI /51 /2021

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0004840/2021 TULARAM BAG BHABANI SHANKAR DASPARIDA BINIKA /262 /2020

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0004841/2021 RAJESH THAKUR PARTHA SARATHI NAYAK JUNAGARH /61 /2021

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0004842/2021 MIR ARPHAN @ MIR AFO BICHITRA NARAYAN SATAPATHY DHUSURI /64 /2021

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0004843/2021 ABHIMANYU SENAPATI BICHITRA NARAYAN SATPATHY JAGATSINGPUR /145 /2021

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0004844/2021 SANGRAM KESHARI SAHOO MAHENDRA KUMAR PRADHAN MAHANGA /56 /2021

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0004845/2021 SUJAR SINDHIRIA @ SURAJ SENDRIA MANAS CHAND DHANUPALI /199 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0004846/2021 SUMIT SENAPATI BIRAJA PRASANNA DAS JHARSUGUDA /104 /2021

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0004847/2021 NILAKANTHA NAYAK TARA PRASAD MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0004848/2021 SUMANTA MUNDA B.SAHOO AINTHAPALI /47 /2021
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0004849/2021 BASANTA MAHANAND SUSHANTA HARICHANDAN BHASMA /45 /2021

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0004850/2021 GIRIDHARI DAS AMULYA RATNA PANDA REMUNA /59 /2021

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0004851/2021 GIRIDHARI DAS AMULYA RATNA PANDA REMUNA /60 /2021

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0004852/2021 APARNA GHANA @ APANA GHANA SASANKA S. SATAPATHY NAYAKOT /12 /2021

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0004853/2021 MANAGOVINDA PARIDA ASISH KUMAR RAY BARI /48 /2021

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0004854/2021 CHHABI BHOI JAGABANDHU SAHU BUDEN /44 /2021

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0004855/2021 JAGABANDHU DAS@ JAGA ASISH KUMAR RAY BARI /39 /2021

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0004856/2021 SANJAY KUMAR SAHOO ARIJEET MISHRA BHADRAK RURAL /156 /2021

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0004857/2021 BANSIDHAR PRADHAN BIBHU PRASAD DAS CHHENDIPADA /313 /2020

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0004858/2021 JAGAN KUMAR NAYAK AMULYA RATNA PANDA JAJPUR ROAD /125 /2021

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0004859/2021 BENUDHAR KAST @ KASTA SABYASACHI MISHRA CHANDRASEKHARPUR /137 /2021

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0004860/2021 BHARAT KUMAR SATAPATHY SANTOSH KUMAR MOHANTY RAGHUNATHPALI /54 /2021

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0004861/2021 KUNJA BEHARI SETHY @ KUNJA SETHY MANOJ KUMAR MALLICK DHENKANAL TOWN /234 /2017

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0004862/2021 SK. SANO MANOJ KUMAR MALLICK PATTAMUNDAI /176 /2021

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0004863/2021 MANAS KABATI SANTOSH KUMAR MOHANTY BALICHANDRAPUR /315 /2020

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0004864/2021 DEBRAJ NAYAK @ DEVRAJ NAYAK@DEBA RAJENDRA NARAYAN ROUT JEYPORE TOWN /61 /2021

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0004865/2021 RAKESH DAS @ BIKRAM KESHARI DAS RAJENDRA NARAYAN ROUT KANAS /79 /2021

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0004866/2021 BIJU SINGH @ GOUTAM SINGH SURYAKANTA DWIBEDI BELPARA /60 /2021

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0004867/2021 JAGADISH BEHERA @ JAKHYA BEHERA RAMDAS ACHARY PHIRINGIA /41 /2021

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0004868/2021 MANAS CHANDRA DIKSHIT SIVANANDA SAMAL JAGATPUR /134 /2021

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0004869/2021 DHIRENDRA MOHANTY @ DILLU RAMDAS ACHARY BALIANTA P.S. /92 /2021

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0004870/2021 NALINI PANDA KARUNAKAR RATH GURUDIJHATIA /32 /2021

VS VS ()

STATE OF ODISHA //

Page 43/52



ORISSA HIGH COURT

FILING REPORT AS ON :12/04/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

488 ABLAPL/0004871/2021 PRASANNA JHA SIDHARTHA MISHRA MANGALA BAG /91 /2021

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0004872/2021 DEBASISH BEHURA @ CHIKLU PRATAP CHANDRA MISHRA SUKINDA /70 /2021

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0004873/2021 ASHIS KUMAR AGRAWAL SURYAKANTA DWIBEDI BELPARA /33 /2020

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0004874/2021 PRAKASH PARIDA MANAS CHAND SALIPUR /295 /2020

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0004875/2021 SUBAS CH. BISWAL @ SUBASH BISWAL JYOTIRMAYA SAHOO JANKIA P.S. /59 /2021

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0004876/2021 ANTARYAMI SETHI @ ANTARA JYOTIRMAYA SAHOO BOLAGARH P.S. /42 /2021

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0004877/2021 KANCHANI @ KANCHANI MALIK DIBYA JYOTI SAHOO MAHAKALPARA /25 /2021

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0004878/2021 KISHORE KUMAR SETHI @ SETHY DIBYA JYOTI SAHOO KENDRAPARA SADAR /155 /2021

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0004879/2021 RAMA CHANDRA SAMANTARAY SACHIN KR. PARIDA INFOCITY PS /61 /2021

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0004880/2021 MIR ADAM BICHITRA NARAYAN SATAPATHY DHUSURI /64 /2021

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0004881/2021 KUNI @ BASANTA SAHOO PANCHANAN PANIGRAHI  / /0

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0004882/2021 PARIKSHIT MEHER MOHENDRA KUMAR MOHAPATRO  / /0
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0004883/2021 PATITA SAMAL PANCHANAN PANIGRAHI BALIMI /52 /2021

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0004884/2021 K. KUNTI DORA @ KANATI KUNTI DORA SHISHIR KUMAR SAMAL PATTAPUR (ASKA) /278 /2020

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0004885/2021 BISWARANJAN SAMAL SEKH ZAKIR HUSSAIN AIR FIELD P.S. /71 /2021

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0004886/2021 SUSANT KUMAR DAS SEKH ZAKIR HUSSAIN AIR FIELD P.S. /71 /2021

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0004887/2021 GYANARANJAN BARIK SARBESWAR BEHERA UDALA /113 /2021

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0004888/2021 NAIYA @ NAYA SAHOO AMULYA RATNA PANDA BINJHARPUR /111 /2021

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0004889/2021 SURESH @ SURA DALEI BIPIN KUMAR NAYAK ASTARANGA /51 /2021

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0004890/2021 BIJAYA KUMAR JENA BHABANI SHANKAR DAS  / /0

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0004891/2021 BIJAYA KUMAR JENA BHABANI SHANKAR DAS BHOGRAI /69 /2021

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0004892/2021 GOGAN BIHARI POLEI BIPIN KUMAR NAYAK NIMAPADA /126 /2021

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0004893/2021 PRAVAKAR SAMAL PANCHANAN PANIGRAHI RASOL /43 /2021

VS VS ()
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STATE OF ODISHA //

511 ABLAPL/0004894/2021 SUDHIR KUMAR PADHI SANTOSH KUMAR ROUT DHUSURI /76 /2021

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0004895/2021 SANTOSH KUMAR DAS @ SANTOSH DAS AMULYA RATNA PANDA REMUNA /59 /2021

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0004896/2021 GOKULA CHANDRA PANDA SATYABRATA PANDA NAYAGARH SADAR /30 /2017

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0004897/2021 BASANTA SWAIN TARA PRASAD MOHAPATRA SATYABADI /374 /2020

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0004898/2021 MAHESWAR JENA TARA PRASAD MOHAPATRA PURI SADAR /70 /2017

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0004899/2021 BISWA RANJAN PARDIA TARA PRASAD MOHAPATRA BOLANGIR SADAR /71 /2021

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0004900/2021 PRAKASH CHANDRA PRADHAN @ PRAKASH PRADHANTARA PRASAD MOHAPATRA KRUSHNA PRASAD /35 /2021

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0004901/2021 PRAMOD KUMAR SENAPATI BISWARANJAN DALAI RAGHUNATHPUR /207 /2020

VS VS ()

STATE OF ODISHA //

519 ABLAPL/0004902/2021 RAJU DAS @ RAJA DAS AMULYA RATNA PANDA REMUNA /59 /2021

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0004903/2021 SANANTA MUDULI AMIT KUMAR NATH ANGUL SADAR PS /110 /2021

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0004904/2021 SOUMYA RANJAN SAHOO ANIRUDHA DAS MOTANGA /54 /2021

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0004905/2021 AMULYA SAHOO RONIT GHOSH  / /0

VS VS ()

STATE OF ODISHA //

523 ABLAPL/0004906/2021 RABI @ RABINDRANATH DASH SAROJ RANJAN SUBUDHI JENAPUR /14 /2021

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0004907/2021 SUPAN @ SURESH KUMAR GOUDA @ SURESH GOUDABISWAJIT MOHANTY BHANJANAGAR /155 /2015

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0004908/2021 RAKESH AGARWAL @ PINTU AGARWAL @ PINKUSMRUTI RANJAN MOHAPATRA JHARBANDH /37 /2021

VS VS ()

STATE OF ODISHA //

526 ABLAPL/0004909/2021 SUDHIR KUMAR PANDA DAYANANDA MOHAPATRA BHADRAK RURAL /92 /2020

VS VS ()

STATE OF ODISHA //

527 ABLAPL/0004910/2021 RABI @ RABINDRANATH DASH SAROJ RANJAN SUBUDHI DHARMASALA /162 /2021

VS VS ()

STATE OF ODISHA //

528 ABLAPL/0004911/2021 SK IRFAN MAHAMMAD SAMIR KUMAR MISHRA BASTA /288 /2020

VS VS ()

STATE OF ODISHA //

529 ABLAPL/0004912/2021 RAJESH AGRAWAL PRADUMNYA KUMAR DAS TITILAGARH /132 /2021

VS VS ()

STATE OF ODISHA //

530 ABLAPL/0004913/2021 CHITRANANDA JENA SAMIR KUMAR MISHRA GURUDIJHATIA /148 /2020

VS VS ()

STATE OF ODISHA //

531 ABLAPL/0004914/2021 SUDARSHAN SETHY PRANAYA SWAIN KENDRAPARA SADAR /140 /2021

VS VS ()

STATE OF ODISHA //

532 ABLAPL/0004915/2021 BABITA NAYAK SOUBHAGYA KUMAR DASH BHUBAN /385 /2020

VS VS ()

STATE OF ODISHA //

533 ABLAPL/0004916/2021 SUSILA BARIK MANOJ KUMAR PATI BINJHARPUR /406 /2020
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VS VS ()

STATE OF ODISHA //

534 ABLAPL/0004917/2021 SURESH CHANDRA BARIK MANOJ KUMAR PATI BINJHARPUR /406 /2020

VS VS ()

STATE OF ODISHA //

535 ABLAPL/0004918/2021 MANAS RANJAN SAHOO @ MUNA MANOJ KUMAR PATI MAHILA P.S. BUXIBAZAR /27 /2021

VS VS ()

STATE OF ODISHA //

536 ABLAPL/0004919/2021 PRAHALAD CHANDRA SAMAL PARSURAM PANDA  / /0

VS VS ()

STATE OF ODISHA //

537 ABLAPL/0004920/2021 RAJAT RATHA @ RAJAT KUMAR RATH DILLIP KUMAR MOHANTY PATTAPUR (ASKA) /68 /2021

VS VS ()

STATE OF ODISHA //

538 ABLAPL/0004921/2021 JOKU @ TIKAL SWAIN BIDESHI KUMAR GHADEI BARANGA /57 /2021

VS VS ()

STATE OF ODISHA //

539 ABLAPL/0004922/2021 DINABANDHU DAS @ CHABI SARAT KUMAR ACHARYA INFOCITY PS /12 /2017

VS VS ()

STATE OF ODISHA //

540 ABLAPL/0004923/2021 SANTOSH GOUDA BISWAJIT MOHANTY TARASINGI /23 /2021

VS VS ()

STATE OF ODISHA //

541 ABLAPL/0004924/2021 MITRABHANU MAHANTA PARTHA SARATHI DAS BARIA /14 /2021

VS VS ()

STATE OF ODISHA //

542 ABLAPL/0004925/2021 SURYAKANTA MOHANTY ABHISHEK DASH MAHILA (BERHAMPUR) /29 /2021

VS VS ()

STATE OF ODISHA //

543 ABLAPL/0004926/2021 BRAHMANANDA BHOI SARAT KUMAR ACHARYA BALIPATNA /81 /2021

VS VS ()

STATE OF ODISHA //

544 ABLAPL/0004927/2021 BHOLANATH PATRA PARTHA SARATHI DAS KEONJHAR TOWN /194 /2020

VS VS ()
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STATE OF ODISHA //

545 ABLAPL/0004928/2021 MAYA @ MAYADHAR PRADHAN @ MAYADHARA PADANAMULYA RATNA PANDA REMUNA /59 /2021

VS VS ()

STATE OF ODISHA //

546 ABLAPL/0004929/2021 SURENDRA BISWAL UNMESH CHANDRA JENA BHADRAK RURAL /160 /2021

VS VS ()

STATE OF ODISHA //

547 ABLAPL/0004930/2021 MAHESWAR CHHATOI PRAVAT KUMAR BEHERA KONARK /55 /2021

VS VS ()

STATE OF ODISHA //

548 ABLAPL/0004931/2021 SANJAY BEHERA PRAVAT KUMAR BEHERA KAKATAPUR /97 /2021

VS VS ()

STATE OF ODISHA //

549 ABLAPL/0004932/2021 ABHILASH SUNA SUSHANTA KUMAR PRADHAN KESINGA /230 /2020

VS VS ()

STATE OF ODISHA //

550 ABLAPL/0004933/2021 MAMATA SAHOO PRAJIT KUMAR PRADHAN CHANDRASEKHARPUR /170 /2021

VS VS ()

STATE OF ODISHA //

551 ABLAPL/0004934/2021 JADUMANI KHAIRA SMRUTI RANJAN MOHAPATRA KOMNA PS /201 /2020

VS VS ()

STATE OF ODISHA //

552 ABLAPL/0004935/2021 SESHADEBA PRADHAN BIBHUTI RANJAN MOHANTY DHENKANAL SADAR /76 /2015

VS VS ()

STATE OF ODISHA //

553 ABLAPL/0004936/2021 KARUNA @ KARUNAKAR MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /158 /2021

VS VS ()

STATE OF ODISHA //

554 ABLAPL/0004937/2021 BHOINA @ HAREKHUSHNA PADHI PRAMODA KUMAR MISHRA RAJNAGAR /125 /2021

VS VS ()

STATE OF ODISHA //

555 ABLAPL/0004938/2021 AMIYA KUMAR MOHAPATRA UMAKANT SAHOO SARANAKUL /15 /2021

VS VS ()

STATE OF ODISHA //
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556 ABLAPL/0004939/2021 ABHAYA BARIK SAMVIT MOHANTY ERASAMA /227 /2020

VS VS ()

STATE OF ODISHA //

557 ABLAPL/0004940/2021 SITAKANTA MOHAPATRA UMAKANT SAHOO SARANAKUL /15 /2021

VS VS ()

STATE OF ODISHA //

558 ABLAPL/0004941/2021 SUKANTA @ BABULA BHOI SAMVIT MOHANTY JAGATSINGPUR /75 /2021

VS VS ()

STATE OF ODISHA //

559 ABLAPL/0004942/2021 HARI SHANKAR BAG ANAM CHARAN PANDA SONEPUR /234 /2020

VS VS ()

STATE OF ODISHA //

560 ABLAPL/0004943/2021 URMILA DEI @ PATRA DEBASIS TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

561 ABLAPL/0004944/2021 KRUSHNA CHANDRA SAHOO UNMESH CHANDRA JENA BHADRAK TOWN /380 /2019

VS VS ()

STATE OF ODISHA //

562 ABLAPL/0004945/2021 HARENDRA DAS AMULYA RATNA PANDA REMUNA /60 /2021

VS VS ()

STATE OF ODISHA //

563 ABLAPL/0004946/2021 PRAMODE LODGE B.N.MOHANTY INFOCITY PS /169 /2020

VS VS ()

STATE OF ODISHA //

564 ABLAPL/0004947/2021 ELLA LODGE B.N.MOHANTY INFOCITY PS /169 /2020

VS VS ()

STATE OF ODISHA //

565 WPC(OA)/0000035/2018 JATINDRA KUMAR DAS M/S. SANTOSH KUMAR PATTANAIK (SR. ADV.), S.DAS, B.K.PANDA, D.P.DAS / /

VS VS ()

STATE OF ODISHA //

566 WPC(OA)/0000150/2018 BIKRAM MALLICK M/S. MANAS PATI, S.KAR, P.DAS  / /

VS VS ()

STATE OF ODISHA //

567 WPC(OA)/0001914/2019 ALEKHA SAHU M/S. U.C.MISHRA, ASHUTOSH MISHRA, S.N.PATNAIK, T.SAHU / /
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VS VS ()

STATE OF ODISHA //

568 WPC(OA)/0001918/2019 RAJKISHORE PRADHAN M/S. U.C.MISHRA, ASHUTOSH MISHRA, S.N.PATNAIK, T.SAHU / /

VS VS ()

STATE OF ODISHA //

569 WPC(OA)/0001981/2019 KAILASH CHANDRA PATTANAIK M/S. RAMAKANTA SAHOO, S.MOHANTY, A.MOHANTY, R.C.BEHERA / /

VS VS ()

STATE OF ODISHA //

570 WPC(OA)/0002012/2019 BIJAY KUMAR DASH M/S. RAMAKANTA SAHOO, A.R.MISHRA, A.MOHANTY, S.MOHANTY / /

VS VS ()

STATE OF ODISHA //

571 WPC(OA)/0002014/2019 RANJAN KUMAR SATPATHY M/S. LALATENDU SAMAL, P.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

572 WPC(OA)/0002043/2019 PRADEEP KUMAR NAYAK MR. AMIYA KUMAR CHHATOI  / /

VS VS ()

SPECIAL DIRECTOR GENERAL OF POLICE (SPECIAL BRANCH), ODISHA //

573 WPC(OA)/0002066/2019 GANGADHAR LENKA M/S. SURYA NARAYAN PATNAIK, C.S.PANDA, S.MOHAPATRA, K.C.PANIGRAHI / /

VS VS ()

STATE OF ODISHA //

574 WPC(OA)/0002244/2019 CHANDRA SEKHAR MOHANTY M/S SURYA NARAYAN PATNAIK, C.S. PANDA, S. MOHAPATRA / /

VS VS ()

STATE OF ODISHA //

575 WPC(OA)/0002251/2019 BIJAYA KUMAR PARIDA M/S KRISHNA CHANDRA SAHU, D.K. MAHALIK  / /

VS VS ()

STATE OF ODISHA //

576 WPC(OA)/0002252/2019 RAKESH KUMAR DIGAL M/S KRISHNA CHANDRA SAHU, D.K. MAHALIK  / /

VS VS ()

STATE OF ODISHA //

577 WPC(OA)/0002253/2019 JAYA PRAKASH PANI M/S KRISHNA CHANDRA SAHU, D.K. MAHALIK  / /

VS VS ()

STATE OF ODISHA //

578 WPC(OA)/0002254/2019 AJAY KUMAR SWAIN M/S KRISHNA CHANDRA SAHU, D.K. MAHALIK  / /

VS VS ()
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STATE OF ODISHA //

579 WPC(OA)/0002349/2019 SANJEEB KUMAR MOHANTY M/S PRAMODA KUMAR DASH, B.K. PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

580 WPC(OAC)/0000055/2018 BHARAT RAM M/S. G.S.NAMTOAR, R.N.SINGH, R.L.KAR  / /

VS VS ()

STATE OF ODISHA //

581 WPC(OAC)/0000140/2018 PURNA CHANDRA MAHARANA M/S. RAJJEET ROY, S.K.SINGH, A.PRADHAN, S.SOURAV / /

VS VS ()

STATE OF ODISHA //

582 WPC(OAC)/0001239/2017 GOPAL BEHERA M/S SANJIB MOHANTY, B. BISWAL  / /

VS VS ()

STATE OF ODISHA //

583 WPC(OAC)/0001240/2017 ISHWARCHANDRA PRADHAN M/S SANJIB MOHANTY, B. BISWAL  / /

VS VS ()

STATE OF ODISHA //

584 WPC(OAC)/0001241/2017 BIDA SAHU M/S SANJIB MOHANTY, B. BISWAL  / /

VS VS ()

STATE OF ODISHA //

585 WPC(OAC)/0001242/2017 GHANASHYAM SAHU M/S SANJIB MOHANTY, B. BISWAL  / /

VS VS ()

STATE OF ODISHA //

586 WPC(OAC)/0001493/2018 AMARA KUMAR BEHERA M/S DIGAMBAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

587 WPC(OAC)/0001582/2015 CHAMPAKALATA MALLICK@SATYABHAMAM/S. PRATAP CHANDRA MISHRA, M.PRADHAN, G.C.RAY, D.J.SAHOO / /

VS VS ()

STATE OF ODISHA //

588 WPC(OAPC)/0000121/2018 BHAGIRATHI MOHANTY M/S. GOKULANANDA PADHI, C.SWAIN, P.SAHU, K.PADHI / /

VS VS ()

COLLECTOR, CUTTACK //

Page 52/52



ORISSA HIGH COURT

MISC CASES FILED on :12/04/2021

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 2/2021 BISWARANJAN MALLICK-MP M/S.GOPAL AGARWAL

ELPET/4/2019

2 5/2021 ROHIT KUMAR EKKA-MP RABI NARAYAN BEHERA

SAO/1/2021

3 6/2021 OLIFANTT RESOURCES LIMITED-MP S.D.DAS

ARBA/2/2021

4 6/2021 ROHIT KUMAR EKKA-MP RABI NARAYAN BEHERA

SAO/1/2021

5 7/2021 OLIFANTT RESOURCES LIMITED-MP S.D.DAS

ARBA/2/2021

6 7/2021 BHAGIRATHI MOHANTY-MP M/S. GOKULANANDA PADHI, C.SWAIN, P.SAHU, K.PADHI

WPC(OAPC)/121/2018

7 23/2021 PRINCIPAL COMMISSIONER OF INCOME TAX-1-MP TUSHAR KANTI SATAPATHY(SR.STANDING COUNSEL OF IT)

ITA/13/2021

8 24/2021 PRINCIPAL COMMISSIONER OF INCOME TAX-MP TUSHAR KANTI SATAPATHY(SR.STANDING COUNSEL OF IT )

ITA/14/2021

9 25/2021 PRINCIPAL COMMISSIONER OF INCOME TAX 1-MP TUSHAR KANTI SATAPATHY, SR.S.C. OF INCOME TAX, OHC

ITA/15/2021

10 31/2021 LAXMAN PRADHAN-MP M/S.D.K.SAHOO

FA/14/2002

11 42/2021 BHASKAR@GANESWAR-MP

JCRLA/4/2014

12 43/2021 PANCHANAN ACHARYA-MP M/S. RANJIT MOHANTY, P.MOHAPATRA, K.C.PANDA

WPC(OA)/1701/2015

13 45/2021 D.G.,C.I.S.F.,NEW DELHI-MP ADV.

CMAPL/834/2019

14 46/2021 MANOJ TIRKY-MP ADV.

CMAPL/94/2021

15 46/2021 STATE OF ODISHA-MP STANDING COUNSEL (COMMERCIAL TAXES)

STREV/18/2021

16 47/2021 STATE OF ODISHA-MP STANDING COUNSEL (COMMERCIAL TAXES)

STREV/18/2021

17 55/2021 SUJEET ROUTRAY @ SUJEET KUMAR ROUTRAY-MP S.MOHANTY

MATA/24/2021

18 56/2021 KALINDAR SAHU-MP ANIRUDHA DAS

MATA/25/2021

19 57/2021 KALINDAR SAHU-MP ANIRUDHA DAS

MATA/25/2021

20 69/2021 HRUSHIKESH SAHOO-MP PRAKASH K. MISHRA

RPFAM/35/2021

21 70/2021 HRUSHIKESH SAHOO-MP PRAKASH K. MISHRA

RPFAM/35/2021

22 71/2021 MANOJ MOHAN MOHARANA-MP UNMESH CHANDRA JENA

RPFAM/26/2021

23 87/2021 BALAKRISHNA PANDA-MP M/S.BIBHU PRASAD DAS

CRLMP/429/2019

24 147/2021 AMARA KUMAR BEHERA-MP DIGAMBAR MISHRA

WPC(OAC)/1493/2018

25 159/2021 PUSPARANI SAHOO-MP SHISHIR KUMAR SWAIN

TRP(C)/142/2021

26 178/2021 NATIONAL INSURANCE COMPANY LTD.-MP M/S GAUTAM MISHRA ANUPAM DASH
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FAO/323/2020

27 180/2021 DIVISIONAL MANAGER, NATIONAL INSURANCE CO.LTD.-MPPRASANTA KUMAR MAHALI

FAO/676/2020

28 213/2021 ASHOK PADHAN-MP RAJESH KUMAR MAHAPATRA

CMP/229/2021

29 214/2021 SUSHIL KUMAR MOTWANI-MP SMITA RANJAN PATNAIK

CMP/231/2021

30 215/2021 BINAPANI PATTNAIK-MP BHABANI SANKAR TRIPATHY 1

CMP/236/2021

31 220/2021 SAMIR @ SAMIR KUMAR NAIK-MP SATYABHUSAN DAS

CRLREV/158/2021

32 221/2021 SAMIR @ SAMIR KUMAR NAIK-MP SATYABHUSAN DAS

CRLREV/158/2021

33 222/2021 DIPAK SAW @ DEEPAK KUMAR GUPTA @ SAW-MP DHIRENDRA KU. MOHAPATRA

CRLREV/160/2021

34 223/2021 RAVI KUMAR-MP SHANTIPRAKASH MOHANTY

CRLREV/161/2021

35 224/2021 MADHUSUDAN BARIK-MP M/S.JITENDRA KU.DIGAL

CONTC/3316/2020

36 224/2021 RAVI KUMAR-MP SHANTI PRAKASH MOHANTY

CRLREV/162/2021

37 225/2021 RAVI KUMAR-MP SHANTI PRAKASH MOHANTY

CRLREV/163/2021

38 226/2021 DURGA MADHAB SAHU-MP BIKRAM CHANDRA GHADEI

CRLREV/164/2021

39 227/2021 DURGA MADHAB SAHU-MP BIKRAM CHANDRA GHADEI

CRLREV/164/2021

40 228/2021 RAVI KUMAR-MP SHANTI PRAKASH MOHANTY

CRLREV/165/2021

41 245/2021 BANCHHA BEHERA @ BANCHHANIDHI BEHERA-MP BIJAYA KUMAR NAYAK

RSA/38/2021

42 246/2021 BANCHHA BEHERA @ BANCHHANIDHI BEHERA-MP BIJAYA KUMAR NAYAK

RSA/38/2021

43 247/2021 DASARATHA KHANSAMA-MP M/S.RAMAKANTA MOHANTY

RSA/355/2015

44 248/2021 DASARATHA KHANSAMA-MP M/S.RAMAKANTA MOHANTY

RSA/355/2015

45 249/2021 DASARATHA KHANSAMA-MP M/S.RAMAKANTA MOHANTY

RSA/355/2015

46 370/2021 SUDHANIDHI PATTNAIK-MP M/S.S.D.DAS

BLAPL/2892/2017

47 371/2021 SUDHANIDHI PATTNAIK-MP M/S.S.D.DAS

BLAPL/64/2017

48 373/2021 SHYAMA SUNA-MP TIRTH KUMAR SAHU

BLAPL/9679/2020

49 375/2021 ADAITYA PRASAD DAS @ ADAIT @ MITU DAS-MP PRAFULLA KU BISWAL

CRLA/194/2021

50 376/2021 ADAITYA PRASAD DAS @ ADAIT @ MITU DAS-MP PRAFULLA KU BISWAL

CRLA/194/2021

51 393/2021 ARTTA SAHU-MP PRADEEP KUMAR MISHRA

MACA/153/2021

52 394/2021 ARTTA SAHU-MP PRADEEP KUMAR MISHRA

MACA/153/2021

53 395/2021 MANAGER LEGAL, M/S SHRIRAM GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/154/2021

54 396/2021 THE SR. DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTD.-MPSUBRAT SATPATHY

MACA/155/2021

55 397/2021 ORIENTAL INSURANCE CO. LTD.-MP SOMNATH ROY

MACA/156/2021

56 398/2021 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.-MPSOMNATH ROY

MACA/157/2021

57 399/2021 SANTOSH KUMAR SAHOO-MP DURGA CHARAN DEY

MACA/158/2021
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58 400/2021 THE DIVISIONAL MANAGER, CHOLAMANDALAM G.I.CO. LTD.-MPG.P.DUTTA

MACA/119/2021

59 616/2021 JIBA BIKASH PARISAD-MP TIRTH KUMAR SAHU

CRLMC/780/2021

60 619/2021 SANTOSH KU.SAHUandORS.-MP M/S.SANTOSH KU.NANDA

CRLMC/1799/2014

61 620/2021 SONALI PANDA-MP MAHES DAS

CRLMC/784/2021

62 621/2021 AKSHAYA KUMAR DALAI-MP ARIJEET MISHRA

CRLMC/785/2021

63 622/2021 ASUTOSH MEKAP-MP RAMDAS ACHARY

CRLMC/788/2021

64 623/2021 ASUTOSH MEKAP-MP RAMDAS ACHARY

CRLMC/788/2021

65 624/2021 MRUTYUNJYA BEHERA-MP BASANTA KUMAR DAS

CRLMC/510/2021

66 625/2021 SRIKANTA BEHERA-MP ANUPAM DASH

CRLMC/789/2021

67 626/2021 PRAMOD HATI-MP BASANTA KUMAR DAS

CRLMC/790/2021

68 627/2021 KULESWAR SINGH-MP BIDESH RANJAN BEHERA

CRLMC/794/2021

69 628/2021 HIMANSHU SHA-MP JYOTIKANT MAHAPATRA

CRLMC/795/2021

70 629/2021 SUDHIR KUMAR JENA-MP PRAVASH CHANDRA JENA

CRLMC/796/2021

71 630/2021 SNIGDHA PRADHAN-MP RAMDAS ACHARY

CRLMC/537/2021

72 631/2021 PRAKASH KUMAR SAHU@LIPU-MP M/S.MUKESH PANDA

CRLMC/1481/2017

73 632/2021 RAMACHANDRA@RAMAKRUSHNA SWAIN-MP D.PANIGRAHI

CRLMC/1144/2020

74 847/2021 BIRAT CHANDRA DAGARA-MP BANSHIDHAR BAUG

WA/330/2021

75 848/2021 STATE OF ODISHA-MP ADDL. GOVT. ADV.

WA/332/2021

76 849/2021 STATE OF ODISHA-MP ADDL. GOVT. ADV.

WA/332/2021

77 850/2021 SASHIKANTA MOHARANA-MP BISWABIHARI MOHANTY

WA/333/2021

78 851/2021 COLLECTOR,KHURDA-MP ADDL.GOVT. ADV.

WA/334/2021

79 852/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/335/2021

80 853/2021 COLLECTOR,KHURDA-MP ADDL.GOVT. ADV.

WA/334/2021

81 854/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/335/2021

82 855/2021 RABINDRA KU.DAS-MP M/S.SUJATA JENA

WA/526/2019

83 6061/2021 FAKIR MOHAN MISHRA-MP TRILOCHAN NANDA

WP(C)/13781/2021

84 6062/2021 JAYANTA KUMAR DAS-MP RABI NARAYAN PANDA

WP(C)/13782/2021

85 6063/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/13783/2021

86 6064/2021 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/13783/2021

87 6065/2021 NIRANJAN BEHERA-MP RABI NARAYAN PANDA

WP(C)/13784/2021

88 6066/2021 ANITA GUPTA-MP PRAFULLA KUMAR RATH

WP(C)/13786/2021

89 6068/2021 MAHESWAR MAHANTA-MP RABI NARAYAN PANDA
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WP(C)/13787/2021

90 6069/2021 JAGANNATH MAHANTA-MP RABI NARAYAN PANDA

WP(C)/13789/2021

91 6070/2021 CHITTARANJAN LENKA-MP SAMEER KUMAR DAS

WP(C)/13788/2021

92 6071/2021 DR. SYED SHAHRUQ AHMED-MP SAMEER KUMAR DAS

WP(C)/13791/2021

93 6072/2021 HARIHARA PARIDA-MP RAKESH KUMAR DAS

WP(C)/13792/2021

94 6073/2021 KSHAUNISH CHANDRA BEHERA-MP ASHOK KUMAR SAHOO

WP(C)/13800/2021

95 6074/2021 KHETRABASI RAUTRAY-MP JAYANTA KUMAR KHANDAYATRAY

WP(C)/13801/2021

96 6075/2021 NAYAGARH KALAPARISHAD-MP B.K.SAHOO

WP(C)/13802/2021

97 6076/2021 SASADHAR SAHOO-MP P.K.MOHANTY

WP(C)/13804/2021

98 6077/2021 EE(ELECTRICAL), RAJGANGPUR-MP PRASANTA KUMAR TRIPATHY

WP(C)/13805/2021

99 6078/2021 PRACHAND JAISWAL-MP ACHYUTANANDA PATTANAIK

WP(C)/13806/2021

100 6079/2021 KRUSHNA CHANDRA PATRA@ KRISHNA CHANDRA PATRA-MPSANTOSH KUMAR NANDA

WP(C)/13809/2021

101 6080/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL, (S AND ME)

WP(C)/13476/2021

102 6081/2021 RAJESH KUMAR SWAIN-MP PRABODHA CHANDRA NAYAK

WP(C)/13817/2021

103 6082/2021 NILADRI BIHARI JOSHI-MP TRILOCHAN NANDA

WP(C)/34189/2020

104 6083/2021 BADA AKHADA MATHA-MP NIROD KUMAR SAHU

WP(C)/13819/2021

105 6084/2021 SANJUKTA SAHOO-MP RAJENDRA KUMAR DASH

WP(C)/13823/2021

106 6085/2021 CHANCHAL AGARWAL-MP CHANDANA DAS

WP(C)/13824/2021

107 6086/2021 G.B.,ATMARAM SANSKRIT MAHAVIDYALAYA-MP M/S.B.S.TRIPATHY

WP(C)/3675/2017

108 6087/2021 CHANDRAMA SAMAL-MP SOUBHAGYA KUMAR DASH

WP(C)/13826/2021

109 6088/2021 CHANDRAMA SAMAL-MP SOUBHAGYA KUMAR DASH

WP(C)/13826/2021

110 6089/2021 DR.SAMARESHKANTI PANDAY-MP RAM PRASHAN DASH

WP(C)/24788/2020

111 6090/2021 SASIBHUSAN SAHOO-MP NEELAKANTHA PANDA

WP(C)/13835/2021

112 6091/2021 M/S. RIYAZ ENTERPRISES-MP PRASANNA KUMAR RATH

WP(C)/13844/2021

113 6094/2021 BHIMA RANA-MP B.B.MOHAPATRA

WP(C)/20073/2016

114 6095/2021 SHANTIBASA SAHOO-MP PABITRA KUMAR NAYAK

WP(C)/24127/2019

115 6096/2021 SANJAY KUMAR MISHRA-MP PRANAYA KUMAR DASH

WP(C)/13856/2021

116 6097/2021 MAKHAN MANDAL-MP SUBRAT KUMAR NAYAK 3

WP(C)/12697/2021

117 6098/2021 PENUMURTHY RAMA RAO-MP BIBHUTI BHUSAN MISHRA

WP(C)/32319/2020

118 6099/2021 NURJAHAN BEGUM-MP ANIL KUMAR DAS

WP(C)/13865/2021

119 6100/2021 RAJ KUMARI DEI-MP HEMANT KUMAR MUND

WP(C)/13879/2021

120 6102/2021 JAGANNATH SETHI-MP M/S.BIREN SANKAR TRIPATHY

WP(C)/5302/2014
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121 6104/2021 MANOJ MOHANTY-MP M/S DIGAMBARA MISHRA

WP(C)/21350/2018

122 6105/2021 SIDDHARTHA @ SIDHARTH PATTANAIK-MP BHAWANI PRASAD TRIPATHY

WP(C)/337/2021

123 6106/2021 RATIKANTA SAHOO-MP SADASIVA PATRA

WP(C)/21473/2020

124 6107/2021 VIKRAMADITYA MISHRA-MP RAJJEET ROY

WP(C)/6563/2021

125 6108/2021 LABANI BEHERA-MP PRASANTA KUMAR NANDA

WP(C)/6245/2021

126 6109/2021 PARVARJEET SINGH SALUJA-MP ASHIS KUMAR MISHRA

WP(C)/13891/2021

127 6110/2021 SANTOSH KU.SENAPATI-MP M/S.AJODHYA RANJAN DASH

WP(C)/12630/2013

128 6111/2021 RAJENDRA KU. PATTNAIK-MP SATYA RANJAN PATI

WP(C)/3005/2019

129 6112/2021 DEBASISH MOHANTA-MP ANANTA NARAYAN PATTANAYAK

WP(C)/13910/2021

130 6113/2021 CHANDRAMANI SWAIN-MP MR SWARUP KUMAR PATNAIK

WP(C)/1488/2015

131 6114/2021 CHANDRAMANI SWAIN-MP MR SWARUP KUMAR PATNAIK

WP(C)/1489/2015

132 6115/2021 CHANDRAMANI SWAIN-MP MR SWARUP KUMAR PATNAIK

WP(C)/1490/2015

133 6116/2021 CHANDRAMANI SWAIN-MP MR SWARUP KUMAR PATNAIK

WP(C)/1491/2015

134 6117/2021 CHANDRAMANI SWAIN-MP MR SWARUP KUMAR PATNAIK

WP(C)/1492/2015

135 6118/2021 ASHIS KUMAR NAYAK-MP MR.MANORANJAN NAYAK

WP(C)/7726/2016

136 6120/2021 DR. PRATAP KUMAR NAYAK-MP DILLIP KUMAR MOHAPATRAatra

WP(C)/13923/2021

137 6121/2021 DEBADUTTA PATTNAIK-MP DWARIKA PRASAD MOHANTY

WP(C)/13922/2021

138 6122/2021 BISWAJIT SWAIN-MP AJIT CHANDRA MOHAPATRA

WP(C)/13925/2021

139 6123/2021 SANTOSH MOHARANA-MP PIYUSH KUMAR MISHRA

WP(C)/13928/2021

140 6124/2021 BASUDEV KHARA-MP SAMVIT MOHANTY

WP(C)/13929/2021

141 6125/2021 DEBASIS SAHOO-MP SOUMITRA BOSE

WP(C)/13930/2021

142 6126/2021 SAYAD ALAM ALLI-MP SOUMITRA BOSE

WP(C)/13931/2021

143 6127/2021 PRAFULLA CHANDRA PATTAYAT-MP SOUMITRA BOSE

WP(C)/13932/2021

144 6128/2021 REKHA BADHAI-MP SANTOSH KUMAR SWAIN

WP(C)/13933/2021

145 6131/2021 ARNAPURNA BARIK-MP SAROJ KUMAR DASH

WP(C)/13935/2021

146 6132/2021 SAROJ KUMAR PANDA-MP KRISHNA CHANDRA SAHU

WP(C)/13938/2021

147 6133/2021 KSHETRABASI NAYAK-MP MANOJ KUMAR MOHANTY

WP(C)/13937/2021

148 6134/2021 M/S.PANDA INFRAPROJECTS (IND) PVT.LTD-MP DEBENDRA KUMAR DWIBEDI,SOUMYA RANJAN MOHANTY

WP(C)/6698/2021

149 6135/2021 SAIRENDRI SIKA-MP PRADEEP KUMAR KHUNTIA

WP(C)/8020/2021

150 6136/2021 KARUNAKAR DASH-MP RAJJEET ROY

WP(C)/13940/2021

151 6137/2021 GHANASHYAM KISKU-MP SADASIVA PATRA

WP(C)/8095/2021

152 6138/2021 SAIRENDRI SIKA-MP SIDHARTHA MISHRA 
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WP(C)/8020/2021

153 6139/2021 DIPAK RAY-MP BUDHADEV ROUTRAY

WP(C)/11811/2021

154 6140/2021 AJAYA KUMAR MOHANTY-MP NIRANJAN LENKA

WP(C)/13947/2021

155 6141/2021 DEEPAK KUMAR PAHI-MP SIDHESWAR MALLIK

WP(C)/13946/2021

156 6142/2021 RAGHAB PRADHAN-MP NIRANJAN LENKA

WP(C)/13948/2021

157 6143/2021 SWARNAJALI PATI-MP ASHOKK DAS

WP(C)/13951/2021

158 6144/2021 PRADIP KUMAR PANI-MP SARAT KUMAR BEHERA

WP(C)/13955/2021

159 6145/2021 BHAGAT SINGH-MP ASHOK KU. SARANGI

WP(C)/13958/2021

160 6146/2021 BAMADEV PANIGRAHI-MP SUSANTA KUMAR DASH

WP(C)/13959/2021

161 6147/2021 NARENDRA SAHU-MP JAGABANDHU SAHU

WP(C)/13963/2021

162 6148/2021 BIDYULATA DIXIT-MP SUMITRA MOHANTY

WP(C)/13965/2021

163 6149/2021 BAISHALI PAL-MP RADHARAMAN DAS NAYAK

WP(C)/13966/2021

164 6150/2021 CHANDAN RATH-MP TRILOCHAN NANDA

WP(C)/13967/2021

165 6151/2021 SASMITA NAYAK-MP PRASANTA KUMAR DAS

WP(C)/13968/2021

166 6152/2021 KAILAS CHANDRA DEHURI-MP MITHUN DAS

WP(C)/13969/2021

167 6153/2021 MAA ANDHARI SHG-MP RUDRA NARAYAN PARIJA

WP(C)/13975/2021

168 6156/2021 HARI MAJHI-MP SANTANU KUMAR SARANGI

WP(C)/12101/2021

169 6157/2021 M/S.BATA INDIA LTD.-MP MR.SIBAPRASAD SETHY

WP(C)/654/2012

170 6158/2021 ABHAYA KUMAR SWAIN-MP BIRAJA PRASANNA SATAPATHY

WP(C)/6650/2021

171 6159/2021 BISWAJIT PATI-MP M/S.BIMBISAR DASH

WP(C)/2530/2018

172 6160/2021 ORISSA COLLIERES MAZDOOR SANGH-MP M/S.PRAFULLA KU.RATH

WP(C)/5603/2017

173 6161/2021 SUSHANTA KUMAR SWAIN-MP B.S.TRIPATHY (1)

WP(C)/1933/2021

174 6162/2021 MAHESH CHANDRA SAHU-MP DWARIKA PRASAD MOHANTY

WP(C)/13989/2021

175 6163/2021 TRINATH PRADHAN-MP SANGRAM JENA

WP(C)/15248/2020

176 6164/2021 MOHITA SAHU-MP SUJAY PATRA

WP(C)/11024/2021

177 32/2021 SOUMYASHREE ROUT-MP

TRPCRL/113/2019

178 73/2021 BASANTI MALLIK-MP

RFA/185/2004

179 74/2021 BASANTI MALLIK-MP

RFA/185/2004

180 158/2021 SUPRABHA PATRA-MP

TRP(C)/69/2021

181 160/2021 SUJATA SAHOO-MP

TRP(C)/34/2021

182 161/2021 PRANATI MALLICK-MP

TRP(C)/11/2021

183 179/2021 STATE OF ODISHA-MP

FAO/693/2019
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184 372/2021 BATU SAHU-MP

BLAPL/8852/2020

185 374/2021 RAMESH EKKA-MP

BLAPL/8444/2020

186 375/2021 SUKANTA @ SUKANT KISHORE PANDA-MP

BLAPL/9657/2020

187 376/2021 SUKANTA @ SUKANT KISHORE PANDA-MP

BLAPL/9656/2020

188 377/2021 SUKANTA @ SUKANT KISHORE PANDA-MP

BLAPL/9655/2020

189 378/2021 SUKANTA @ SUKANT KISHORE PANDA-MP

BLAPL/9660/2020

190 551/2021 TUSHARKANTA BEHERA-MP

ABLAPL/366/2021

191 552/2021 CHANDAN BEHERA @ CHANDAN KUMAR BEHERA-MP

ABLAPL/367/2021

192 553/2021 KISHOR KUMAR SUTAR-MP

ABLAPL/14059/2020

193 554/2021 JASWANT JENA-MP

ABLAPL/13545/2020

194 555/2021 AMAR PARIDA-MP

ABLAPL/11394/2019

195 556/2021 TANMAY DAS-MP

ABLAPL/3886/2021

196 617/2021 RANJAN KUMAR SAHU-MP

CRLMC/406/2021

197 618/2021 SOUBHAGYA SAGAR SWAIN-MP

CRLMC/25/2021

198 6067/2021 BAIRAGI CHARAN SAHOO-MP

WP(C)/28206/2019

199 6092/2021 AJAT SATRU MISHRA-MP

WP(C)/8914/2005

200 6093/2021 S.M.NIRYAT PVT.LTD-MP

WP(C)/2834/2021

201 6101/2021 M/S.GO PLANET-MP

WP(C)/7578/2021

202 6103/2021 BINODINI INFRASTRUCTURE PVT. LTD.-MP

WP(C)/12654/2021

203 6119/2021 BENUDHAR NAYAK-MP MAHESWAR MOHANTY

WP(C)/7438/2020

204 6129/2021 KALANDI DAS-MP

WP(C)/38904/2020

205 6130/2021 M/S FAMOUS SECURITY SERVICE-MP

WP(C)/11471/2021

206 6154/2021 SUKANTA DAS-MP

WP(C)/10628/2021

207 6155/2021 BIMBADHAR MALLICK-MP

WP(C)/11677/2021
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